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Shooting Incident involving Daugh-
ter-in-Law of Former Defence
Minister

©3%6. SHRI JYOTIRMOY BOSU:
Wil] the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government are gware
of the shooting incident in which the
daughter-in-law of the former De-
fence Minister was irvolved;

(b) whether this matter was sup-
pressed by Shri Bansi Lal ang no
enquiry wag held;

(c) if so, the facts thereof, and

(d) whether Government propose
to hold any erquiry in this matter?

THE MINISTER OF
AFFAIRS (SHRI CHARAN
(a) Yes, Sir.

(b) and (c). Smt Neely Chaudhary,
daughter-in-law of Shri Bansi Lal was
injured under the chin by a revolver
shot in her own bed room. An enquiry
was held by Superintendent of Police,
Ambala. Smt. Neelu Chaudhary's
husband and her brother werc present
in the adjoining room at the time of
the incident. According to her own
statement she was taking out some-
thing from agn almirah when a medi-
cine bottle lying there spilled over
some clothes and a revolver lying in
the almirah. She started cleaning the
revolver unaware of the fact that it
wos loaded. The revolver went oft
accidentally and injured her. The
enquiry indicated that the injury was
accidental caused by careless handling
of the revolver by Smt Neelu
Chaudhary.

(d) If some new facts are brought
to the notice of Government. Govern-
ment will take appropriate action.

HOME
SINGH):

Propomal to disband Ministry of
Shipping ang Transport

157. SHR] M. N. GOVINDAN NAIR:

Will the PRIMB MINISTER be pieased
to state.

(a) whether Government have a
proposal under consideration to dis-
band the Mmlstry of Shipping and
Transport; :

(b) if so, the reasona therefor;

(c) whether Government - propose
to allot its functions among various
other Ministries; ang

(d) it 50, the details thereof?

THE PRIME MINISTER (SHRI
MOKARJI DESAI): (a) No_ Sir.

(b) to (d). Do not arise.

Recording Station at Tirupati for
Cuddapah Station

*358. SHR] P. RAJAGOPAL NAIDU:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether there is any recording
station at Tirupatj for feeding pro-
grammes for Cuddapah Station; and

(b) whether Governmeng are aware
that the T.T. Devasthanam offered its
cooperation to  establish the above
station?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): (a) No, Sir.

(b) Yes, Sir. However, it has not
been the policy of Government to
accept financial assistance from such
bodies for setting up radio/television
stations.

-

Sileat Valley Project in Kerala

*359. SHRI K. A. RAJAN; Will the
Minister of ENERGY be pleased to
state;

(a) whether Kerala Government
have presseqd for providing adequate
funds for the Silent Valley Project in
Kerala; and
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(b) if 50, action taken in this re-
gard?

THE MINISTER OF ENERGY (SHRY
P. RAMACHANDRAN): (a} and (b).
For the annual Plan 1977-78. the Gov-
emment of Kerala had suggested
an outlay of Rs. 2 crores for the Silent
Valley Project in a total outly of Rs
25 crores for the Power Sar‘or in the
State. The approved outlav for the
State’'s Power Sector i{s Rs. 27 crores
with a provision of Rs. 50 lakhs for the
Silent Valley Project for 1877-78.

No expenditure is. however, to Le in-
curred on the project pending clear-
ances in regard to inter State aspects
following modification in the scope of
the project, as also clearance from the
environmental angle.
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Extraction ¢of Esseatial O} (rom
Plants

*362, SHR] K. LAKKAPPA: Will the
Minister of PLANNING be pleased w0
mu: -

(a) whether National Laboratories

ucder C.S.I.LR. have developed pro-
cesg to extract essential oilg from

plants; and» SIS Pt
B A
(b) if so, facts thereon
R AR LY

- THE - PRIME > MINISTER ™ (SHRI
MORARJI DESAT); (a) Yes, Sir.

(b) Procesess heve  breg <eveloped
for extracting eessmtial oflg from a
variety of plant materials, importan’ of
which are mentha, Jitronella. lewnon
grass,” palmarcsa. The i tachnolgy
consists in cultivation of plants snd





